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THE MINISrE OF TOURISM 
(MUFTI MOHD. SYED): (a) and (b). 
Thi ca reJat to embazzlement of 
money an not theft. A lice c e w, S 
register d by I C on 9 February, 1987 
for embazzlem nt f money. The police 
is investigating into the matter. 

Resettlement of III placed Persons sfayln 
In erozesbab otla • 

IS67. PROF. NARAIN CHAND 
P ARASHAR : Will the Minister of 

OM A A S e ple, sed to refer to 
the reply given to nstarred Question No. 
347. on 26 ovember, 1986 regarding 
rehabil itation f d i pla~d pe ~sons mis-

. rated from West Pakistan in 1947 and 
state the exact period Ii ely to be taken 
to ensure be re tUem nt .the displaced 
person s aying at the monum ent of 
Feroz She h Kolla 1 '" ; 

THE MINISTER OF STATE IN THE 
MINI TR 'OF OME AFFAIRS (SHRI 
CHINTAMA I PANIGR,AHI): Th 
Government have not yet ta en a final 
declsion in the matter. 

P w rloom Unit I onkan Region ' 

1568. PRO . MADHU DANDA-
VATE : Will tbe Min ister of TEXTILES 
be Ie' cd to state : 

. (a) wb ther it i a fact that ;a large 
number of te tile wor ers dispJ cod during 
the h\st p r looged t xtiJe trike i Bombay 
have mjgr~ted to the Konkan re8ion of 
Maharashtr , ; and 

(b) if so. whdher Union Government 
propo e to g ive assistance to set up 
po erlo m uoits in the rura l a reas of the 

onkan regi n to rovide employment to 
the. d ispJaced textile w rkers 1 

THE M NISTER OF STATE· OF THE 
MIN) TRY OF TEXTIL S (SHRI RAM 
NIWAS MIRD A): (8) 11 is - report d 
the: t durin the last prolonged strike 
peri d in Bombay many textite workers 
retu rned to their nat ive places iQcludin8 

n "n re ion f ~hafaslltra, 

(b) The formulatjon and implementa-
tion of schemes for settiOI up powerlooms 
in ny State re beinl done by the State 
Government concerned. 

yt. Es~ 

1'569. SHRI LAKSaMAN MALLICK -: 
Will th Minister of COMMERCE be 

. pleas d ' to state: 

(a) whether Government b ve received 
any lOpreseot tion for priv te exporters 
of Bafytes requestin t at Bryte port 
m y be tak-en over by Government ; 

(b) whether it i a fact that BaryteS 
miners' arc also fiodin it difficult to act 
buyer as they face tiff competition from 
Chid e exportors; and 

(c) if so, t e re ctlon of Government 
in this re ard ? 

THE MINISTER 0 COMMERCB 
(SHRI . p~ SHIV SHANKAR) : (a) No, 
Sir. . 

(b) .Export of Baryte from India face 
competition from China. The demand 
for Barytes in the international market 
bas fallen becau of slump in oU explo-
ration all over the world. 

(c) To ma e export of Barytes more 
competitive, the minimum export price of 
t he item has been r evised aod fixed at 
lower I vels w.e.f. 23.12.86. 

R ognltlon of Arya SamaJ S tya rabi 
A Freedom Fighter 

1571. SHRI MANVENDRA SINGH: 
WHI the' Minister of J-IOME AFFAIRS 
be pie' sed to state : 

(a) whether Government 'have recogni .. 
sed the Arya Samaj Sa tyagrahis as free .. 
dom ffahters ; 

(b) the mini~um sentence undergone 
in jail required for making them eligible 
fpr freedom fighters' pension ; , 

(c) whether a satyagrabi js entitl('d to 
fr oq:l 6fbters' pen ion ,q ase f 




